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1DWLRQDO *UHHQ 7ULEXQDO

6RXWKHUQ =RQH
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DATE: 12.08.2025



BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI. 

 
Original Application No 61 of 2025(SZ) 

 
 

IN THE MATTER OF: 
 

M/s Viva Futuristic Ventures LLP, 
Chennai.                                                       …Applicant(s) 

 
 Versus 

 
The Additional , Chief Secretary to Government , 
MOEF & CC, 
Chennai and Ors.                                       … Respondent(s) 

 
MEMO FILED BY THE STANDING COUNSEL FOR GOVERNMENT OF TAMIL NADU. 

 
The following post- mortem reports are enclosed herewith for the tribunal perusal:  

1. Post- mortem report of Deer dated 15.05.2025.(A-1) 
2. Post - mortem report of Deer dated 24.06.2025.(A-2) 
3. Post - mortem report of Deer dated 17.02.2025.(A-3) 

 
 
 
 
 
 
 
 
 
 
 
     Dr D Shanmuganathan 
     Standing Counsel 
     Government Of Tamil Nadu 
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